IN THE SUPREME COURT OF | NDI A
ClVIL APPELLATE JURI SDI CTI ON

CVIL APPEAL NO 7720 OF 2011
(@ SPECI AL LEAVE PETI TI ON(C) NO. 21241 COF 2011)

U. P. STATE ROADWAYS TRANSPORT CORP. Petitioner(s)
VERSUS
NATI ONAL I NS. CO. LTD. & ORS. Respondent (s)
ORDER

Leave granted.
This case is disposed of in the light of the judgnent

of this Court in C. A No.5901/2011 etc. titled Uttar Pradesh
State Road Transport Corporation Vs. Kulsum & Os., delivered
on July 25, 2011.

This appeal is, accordingly, disposed of.

................... J.
( DALVEER BHANDARI )

................... J.
( DEEPAK VERMA)

NEW DELHI ;
5TH SEPTEMBER, 2011



